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Cloesure of Kamani Group of Indus-
tries due to Interma; Dispute

6074. SHRI DIGVIJAY SINH: Will
the Minister of INDUSTRY be pleas-
ed to state: -

(a) is it a fact that certain com-
panies of the Xamani group have
stopped production because of inter-
necine squabbles;

(b} how many workerg are sitting

idle and share holders seeking re-
dress; and

(c) are Govt. conside.ing to take
over this company as a sick unit as
no solution has been found?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
(a) and (b). According to the infor-
mation available with the Ministry of
Industry, production has been se-
riously affected in case of two compa-
nies of Kamani group, namely, Kamani
Tubeg Limited and Kamani Metallic
Oxide Ltd affecting about 900 wor-
kers.

(c) Govenrment do not have any
proposal undey consideration ‘for take-
over of the management of the
Kamani Group or of any of its units.

Robberies and Dacoities in Delhi

6075. SHR1 MADHAVRAO SCIN-
DIA. Wil thc Minister of HOME
AFFATRS be pleased to state

(a) the number and detaile oy ~ob-
beries and dacoities in the Capital
during June and July this year:

(b) whether robberiez and dacoities
in the Capital have lately become too0
frequent and have posed a serioug law
and order problem; and

(¢) if so, what further step~ are
being taken by Government to prevent
such incidents effectively?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS

(SHRI YOGENDRA MAKWANA):
(a) ang (b). During the period 1st
June, to 15th July, 1980, 48 cases of
robbery/dacoity have been reported
againgt 85 such cases during the cor-
responding period of the last year. Tt
is, therefore, not correct to say that
robberies and dacoitieg have become
more frequent. 41 persons have been
arrested in thege cases.

(c) The following stepg have been
taken:—

(1) Intensive foot and mobile
patrolling including armed with
walkie-talkie sets and wireless fit-
ted motor-cycles petrols, 10 Coys.
of additional force from DAP/
CRPF have been provideq to the
Districts for night patrolling and
an additional CRPF Bn. hag been
provided for the purpose. The Pat-
rolling is personally checked and
supervised by Senior Officers.

2. Sanction for the purchase of 60
more vehicles and for setting up 8
more Police Posts has issued.

3. Action under the normal pre-
ventive sectiong of Cr. P.C. against
bad characterg and criminals is
taken,

4. Checking by surprise of vehi-
cles to detect those involved in com-
mission of crime

5. Continuous drives by the spe-
cial gquadg of the Districts to de-
tect dacoits, robbers snatchers and
other bad character by dewveloping
intelligence.

6 Meetings with resident of the
localitics by DCsp/ACsSp to explain
the measures taken and obtain their
suggestions.

7. A gurvey has been done of areag
without or with inadeqguate lighting
arrangements which help the Cri-
minals in commission of crime and
escape. The Delhj Administration
has issued instructions to the con-
cerned authoritieg including the



D.E.S.U. to provide lighting arrange-
ments at these points on a priority
basis.

8. Surveillance over known cri-
minalg strengthened and recordg of
ciiminalg updated.

9. Special] watch ig kept on re-
leased criminals.

10. Organisatlon of ‘Thikri Pehra’
and jpatrolling by local resldents
and private chowkidarg in coordi-
nation with Police patrols and
pickets.

11. Setting up of temporary Police
Posts pending regular sanction in
some vulnerable localities,

12, Stepping up of
proceedings.
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Problems of Dhanbad

6077. “HRI A. K. ROY: Will the
Minister of HOME AFFAIRS be
pleas.] to state:

(a) whether the Bureau of Police
Research and Development made &
detailed study of the law and order
problem in Dhanbad;

(b) whether any report has been
submitted; and

(c) if so, the details of the revort
and the steps taken thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) Yes, Sir.

(L) Yes, Sir.

(c¢) Information is given in +the
statement laid on he Table of the

House. [Placed in Library. See No.
LT-1188 /807.

Assaults in Manipur

6C72. SHRI NGANGOM MOHEN-
DRA: Will the Minister of HOME
AFFAIRS be pleased to gtate:

(2) how many persons have been
shot dead since 1978  till date by
unidentified assailants in the valley of
Mariour and of the dead, how many
are civillans ang how manyv cre
security personnel, year-wise;

(k) whether any allegea assailant/
assaitants of any of these murders
have o far been arrested and put on
trial and if so, the outcome of such
trial, if any:

(¢) how many broad day light
armed robberizs with murder and
robheries without murder have been
comrnitted in the valley of Manipur
since 1978 till date, year-wise; and

(d) whether any culprits of any of
the above robberies have so far been
arrested and put on trial and if so, the
outcome of guch trials, if any?





